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,991. SHRI t. CHETAN P. S. 
CHAUHAN: 

SHRI BALRAJ PAS1: 
W33'3b Minister of PLANNlNG 

A;WD PROGRAJdME IMPLEMEN- 
TATION be pliqised to state : 

fa) the det#Qs of the Central Pro- w costing over Rs. 100 crores 
which are rrmnilEg on schedule and 

(b) the $wt escalation of those 
could not be 
ule, project- 

@i 

&).$he steps taken or proposed to 
Be ?&en by the Government to ex- 
paditc thc empietion of these pro- 
J-? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 

AND PROGRAMME IA4FLEMEN- 
TATION (SHRI H. R. BHARD- 
WAJ): (a) to (c) A statement i s  laid 
on the Table of the House. 

STATEMENT 

(a) and (b) As per monitoring sys. 
tam of Dtptt. of Programme Im e- 
matation, as on 1st August, l b l, 
of the 116 central projects, each coat- 
ing Rs. 100 cr. and above, 7 projects 
were ahead of schedule, 49 projects 
were on schedule and 60 projects 
were behiod schedule, with respect to 
the h&st approved schedule. The cost 
escalation of each delayed project is 
given in the enclosed annexure. 

(c) The Deptt. of Programme Im- 
plementation has been monitoring the 
implementation of these projects and 
bas been highlighting the problem 
areas for appropriate and timely ac- 
tion by the concerned authorities, in 
order to expedite the completion oi 
the projects on schedule. 

. . 

ANNEXURE 

Cost escalation of Central Projects, each Costing Rs. 100 crores and above, delayed 
W h  respect to approved schedule, as on 1st Aug. 1991, 

Cost (Rs. Cr.) Cost 
-- -- Escalation 
Latest Latest (Rs. crores) 

sanctioned anticipated 

Atomic Energy - 
1 Marora Atomic Power I&II (MPC) . 
2 IUaapan Atomic Pcwer I&1I WPC) . 
3 Heavy Water Project, Manuguru (DAE) . 
Coal 
4 Pootlti hlhri(BCCL.) . 
5 &aria B l d  11 (ECL) . 
6 m j r a  U.G. (ECL) . 
7 ~ - B a z o t i " 4 ' O C @ C Z )  . 
8 Amlohri PEL-) . 
9Bia4BIcQ . 

rogirJeri(~.CZ) . 
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S. No. Project (Cost RJ. Cr.) Cost 
E?camim 

Ltest Latest (Rs. mm) 
sanctioned anticipated 

-- - 

11 400 KVA Transmission System Stage-I1 
( N W  . 367.74 367.74 Q.9 

12 Neyveli Second mine Expansion (NLC) . 1065.40 1065.40 0 . a  
1 3 Ranugum OX!. 11 (Singereni collieries) . 132.00 199 -94 67.94 
14 Ramagundam-I1 (Singereni collieries) . 147.16 512.02 ' .*,.Mi 
15 Godvari Khani 11-A (SCCL) . , 156.80 156.00 0: etl 
Fertiliscr ! .  

16 Haldia Fertilizer Project (HFC) . . 281.96 624.00 34234 - .  
Mines . . 

17 Rampura Agucha-Chanderiyam Lead Zinc 
"Complex (HZL) , . , . 617.20 .705.42z.. .88.22 

Steel & Jon Ore 
18 Durgapur Steel Plant Modernisation 

(SAIL) . , 2667.60 3121.28 - 453.68 
1 9 Rourkela Steel Plant Modernisat ion 

(SAIL) . , 2461.00 2461.00 0.00 
20 Visakhapatuam Steel Project (RINL) , 6849.70 81 30.28 1280.58 

Chem. & Petrochem. 
21 Maharashtra gaq Cracker Complex C[PCL) 1390.00 1390.00 0.00 
Petro. & Natural Gas 
22 Gas Sweetening Plant Phase -11 (ONGC) . 204.65 260.27 55.62 
23 h d h a r  Development PH-I (ONGC) , 326.68 257.93 -68.75 
24 G i s  lift Scheme (ONGC) . . 561.30 392.59 -168.71 
25 Additional Secondary Proocssing flclity, 

Guj. Refinery (IOC) . , 635.a  757.24 122.24 
26 Bombay Refinery-Lube Base Stock augmen- 

tation (HPCL) . . 181.23 181.23 . AQL) 
Power 

27 Farakka S.T.P.P. Stage-I1 (NTPC) , 868.48 1331.31 462.83 
28 Farakka Tr. Lines St-11 (MTPC) . . 134.91 199.86 6 .15  
29 Rihand Transmission Lints . 1063.60 1063.06 0:W 
30 Vindhyahal S.T.P.P.-11 Advance Action 

W c )  e , 103.50 103.48 &a 
31 Kanalgaon S,T.P.P. Stage-I (NTPC) . 884.15 1552.38 Q68.23 
3 2 ~ g a o n . T r . L i n c 8 S t . I ~ )  . . 174.48 217.45 42.97 
33 Central Transmission Project (NTPC) . 388-05 453.m ' #.@S 



S. No.- Project 
. ,  * 

- 

Cost. (Rs. CrJ Coa - b Epcalcrtwn 
Lutest Latest (Rs. crores) 
sanctioned anticipated 

34 Kaijas Gas Power Project (NTPC) . . 373.98 * Awaiya GPP Transmission lines (NTPC) 100.61 
36 & k o  ZkII ~hermal '~ower Project @Ve) 186.93 
3? mjia Thermal PO& Project @VC) . 566.00 
38 K ~ e l  Kam Hydro Electric Project (NMPC) 439.91 
3d 39u1d'fransmissioh lines (NMPC) . 166.57 
40 Chamera Hydroelectric Project (NMPC) . 809.29 
4 a . . , ~ m ~ d r o e l e c t t i c  Project (NMPC) . 178.75 
42 Rangit M.E.P.-TII (NMPC) . 181.15 
43 Nathpa fiakri Transmission System (NMPC) 889.95 
44 Doyang Hydro Electric Project (MEEPCO) 128 Ail 
45 Bar.gmdi Hydro l9ectric Project, Stage I 312.78 

(MEEPCO) 
46 Kathalguri Gas Based Combined Cycle 

Power Project (MEEPCO) . . 203.17 
48 KstbdM OBCCPP Transmission lines 

(MEEPCO) . 301.38 
48 Mathpa Jh&i N.E.P. (NJPC) . . 1678.02 

Paper, Cement di Auto. 

49 Bagasse bssed newsprint (NEPA* . 414.46 414.46 0.00 
50 Yerraguntala Cement Project (CCI) . 191 .25 240.68 49.43 

3 h&ahrd&4pur Rly line-extn. MTP . 153 -03 
52 Jogigopa-Guwahati New Line. .* . 238.93 
93 Gum-Etcavan New G n e  . . 248.00 
54 New BG Line-Koraput-Rayagda, SER.. 322 .@ 
$Disc1 Compmmt Worb qDCW PATIALA) 133.84 
56 Nagpur-Durg Rlys Elect. . . 74.38 
117 Samnagar-Patratu Elec. , 110.50 

58 Acqukition-3 LB-IJ Tankers ef 8900 d)X1YT 
. ITIW~(SC~;JCS&) . -  . . 138.12 
54 ABrncdabod-~adod&a &pressway (- 
.- ai GovtJ . . . 137.20 

9-va SlwaPon Prqect.WSPT? ' . 986.08 
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SHIU CHETAN P. S. CHAUHAN: 
Sir, as per the monthly and quarterly 
statements furnished by the Depart- 
ment of Programme Implementation. 
in 27 projects the delay is over two 
years; in 16 projects the delay is over 
three . years; in five projects the 
delay IS over five years and in one 
project the delay is over 10 years. I 
would like to know through you, Sir, 
fro& the Minister the reasons for the 
delay, such a long delay, in imple- 
mentation of these schemes. 

SHRI H. R. BHARDWAJ: Sir. 
with regard to all these projects costing 
over Rs. 100 crores, there are several 
factors of delay. I will briefly list 
them for the benefit of the hon. Mem- 
bers. The reasons for delay are- 
delay in acquisition of land, delay in 
obtaining ~learance from envlron- 
mental angle and lack of advance 
action for development of infrastruc- 
ture, inadequate project preparation, 
delay in tie-up of adequate finds 
and sources of funds (budgetary, in- 
ternal. extra-budgetary and external), 
frequent scope changes, delay in ten- 
aering and ordering, industrial relation 
and law and order problems, inade- 
quate supply of inputs. non-sequential 
and delayed supply of fabricated eq- 
uipment, teething troubles due to 
mal-functioning of equipment, selec- 
tion of unproven technology, delays 
in right of use clearances and diffi- 
cult geology of project sites. 

So far as the projects implementa- 
tion Ministry is concerned, we do 
the macro level d t o r i n g  of these 
projects. We take up with the ad- 
ministrative Ministries and with the 
Chiefs of the projects and try to he!p 
them to sort out these delays, expen- 
diture, etc. 

SHRI CHETAN P. S. CHAUHAN: 
The cost over-run is approximately 
42 per cent. What we have given to 
understand is that the Government 
does not have enough hds.  I would 
like to ask whether because of shor- 
tage of funds these schemes will be 
completed on the revised schedule. 

SHRI H. R. BHARDWAJ: Thh 
is a general question became it is 

not that in all the projects constraint 
of funds is there. There are projects 
which are ahead of schedule, there 
are projects which are on schedule 
and there are some projects which 
are behind schedule ,for various rea- 
sons. For example, one or two pro- 
jects in UP are stranded because the 
land acquisition has not been com- 
pleted. In some cases, the teething 
problems. are land acquisition. If the 
hon. Member points out some speci- 
fic project, I will find out whether it 
is constraint of funds or otherwise 
and then I will be able to anwcr 
that. 

SHRI BHUWAN CHANDRA 
KHANDTJRI: The Minister has given 
a long list of reasons why these pro- 
jects get delayed. These things have 
been happening for a very long time. 
Certainly there will be a number of 
reasons which could be handled if 
planning is done properly. Projects 
costing over Rs. 100 crores are not 
sancioned in a day, they take j;=m. 
Hence some of the reasons which the 
Minister has given, should certainly 
have been taken care of at the plan- 
ning satge. What management me- 
thods are being used by the Govern- 
ment at macro level to ensurp &at 
these things do not occur from year 
to year? 

SHRI H. R. BHARDWAJ: I may 
be just allowed to point out that the 
Ministry of Programme Implementa- 
tion was started in 1985 whm all these 
factors which the hon. Member has 
pointed out, were brought to the at- 
tention of the then Prime Minister. 
Keeping in view the suggestions made, 
the Department of Programme h- 
plementation was set up. We dgree 
that if the plans are properly prepa- 
red at the time of preparation of the 
project, these problems would not 
arise. Now we insist that whatever 
vroject is orepared. all aspects shauld 
be taken into consideration. We do 
every month a review as to why a 
proiect is being delayed. By this 
method we are able to tone up the 
projects and able to give a boost for 
~+edy  and expeditions imp~ernen- 
tation of the project. Our admi* 
tmtive control over the 
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not there. They are under the mle. 
vant nodal Ministries. So we point 
out to them that these are the factors 
which are delaying your project. We 
t#e up even with the State Govern- 
ments in case of delay. If implemen- 
tation is required to be done by the 
State Government or 'the nodal Mi- 
nistry we come to their rescue and 
help them and also the chiefs of pro- 
ie- 

8 

SHRI HARIN PATHAK: Mr. 
Speaker, Sir, as the hon. Minister 
said, there are certain projects which 
cwld not be completed within the 
scheduled time, with the result that 
the estimated cost of these project 
has escalated. I would like to know 
from the hon. Minister whether it is 
proposed to accord priority to pro- 
jects which were not completed dur- 
ing the preccribed period? 

SHRI H. R. BHARDWAJ: A m -  
ally earlier these things could not be 
located. Now we have a computerised 
system. We locate these projects and 
their ditkulties. We are doing erery- 
thing. Even a high-powered commit- 
tee of Secretaries was appointed. 
They .take up with the nodal Minis- 
try in case of any probtem. For ins 
tance, lalrd acquisition is a huge pr* 
blem. I have myself taken this up 
with the Chief Ministers d acme 
States to expedite land acquisition 
programmes. So, a m-ordinath is 
going on. But, you know that all 
these projeots are spread over 'in diftG 
rent Ministries. So. a ca-ordinstul 
effort is now going op which v ,a  
yir?M gosd yulQ.  

' . \  

SHRI SOBHANADREESWARA 
~ A O  VADDE: Sir, through you, I 
would like to know from the hon. 
Minister whether he is aware that the 
delays in the implementation of Ra- 
magundam Open Cagt I1 and Man- 
uguru Open Cast II are resulting in 
closure of several thermal power 
plants in Andhra Pradesh. If so, will 
his Ministry expedite the matter with 
the Ministry of Cog1 and see that 
funds are made available for the im- 
plementation of these projects at the 
earliest and see that the losses to the 
agricultural and industrial sectors 
are mjnimised in the State of Andhra 
Pradesh? 

SKRI H R. BHARDWAJ: Tbis 
matter is under consideration. 
There are difficulties in supply of 
coal and other things. We are tab  
ing up this issue with the State Gov- 
ernment. 

*493. SHRI BRAJA KISHORE! 
TRIPATI-IY: Will the PRIME MI- 
NTSTER be pleased to state: 

(a) the funds allocated to each 
State under the Integrated Rural De- 
velopment Programme (IRDP) during 
1991-92; and 

(b) the amount actually released so 
far to each State? 

'SHE MINZST'ER OF nATE IN 
MINIWRY OF RURaL DE- 

VELOPMENT (SHRI UTI'AMBHAI 
H. PATEL): (a) and (b) A Stotcment 
is bid an thei Table of the Hause. 


